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PUBLIC NOTICE 

 

Subject    :     Extension of date for submission of comments/suggestions/objections to the 

draft Central Electricity Regulatory Commission (Sharing of Inter-state 

Transmission Charges and Losses) (Third Amendment) Regulations, 2014. 

 

 

Comments/Objections/Suggestions from the stakeholders and other interested persons 

were invited on the draft Central Electricity Regulatory Commission (Sharing of Inter-state 

Transmission Charges and Losses) (Third Amendment) Regulations, 2014 to reach the 

Commission by 25.2.2014. Request has been received from PGCIL for extension of time for 

submission of the comments. 

     

2. Considering the request, the Commission has extended the last date for submission of 

comments/suggestions/objections till 12.3.2014. 

 

 

 

 

                                                                                                                                                 -Sd- 

 (T. Rout)  

Chief (Legal) 

 


